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lrom the 1st January, 1958, 
onwards);

(iv) The Weekly, Bulletin  of 
Industrial Licences,  Imports 
Licences and Export Licence, 
issued by the Chief Controller 
of Imports and Exports  (in 
respect  of the period  from 
October. 1961, onwards); and

(v) The Monthly. Journal  of 
Industry & Trade, issued by 
the Director  of Commercial 
Publicity, Ministry  of Com
merce (in respect of the period 
from October, 1961, onwards).

Copies of the .ifore-mentioned 
publications are available  in 
the Library of the House.

(b)   Statistics  regarding  financial 
outlay involved in the licensed cases 
have not been compiled and are not 
readily available.

Development of Small Scale 
Industries

5X4. Shri It- S. Vidyarttai: Will  the 
Minister  of Industrial  Development 
and Company Affairs be  pleased  to 
state:

(a) the total  Central  assistance 
sanctioned to the State Governments 
for the development  of small scale 
industries during 1966-67 State-wise;

(b) whether  some State Govern
ments have also asked for loans to 
establish industrial estates; and

(c) if so, the detials of such loans 
sanctioned to various States?

The Minister ot Industrial Develop
ment and  Company  Affairs  (Shri
. A. Ahmad): (a) A statement  is
laid  on the  Table  of the House.
TPItu-ed in Library. See No. LT-91/ 
«7J.
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ECAFE Meeting at Toky,

536. Shri Bibhuti Miahra:
Shri K. N. TI wary:
Shri R. K. Birla;
Shri Ram Kishan Gupta:
Shri Sidheshwar Prasad:
Shri . A. Prasad:
Shit N. K. Sangtii: 

wm the Minister of Cm m m  be 
pleased to state:

(a)   whether  it is a fact  that  
meeting of the Economic Coomiarion 
for Asia and the Far Baat wm ImM 
at Tokyo on fha 18th April, 1WT;
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(b) if so, whether Indie participated 
in that 'meeting;

(c) the main decisions arrived at 
the meeting; and

(d) to what extent India is benefited 
by the same?

The Minister of  Commerce  (Shri 
Diaeah Singh): (a) to (d). A  state
ment is laid on the Table of the House. 
[Placed in Library. See No. LT-411/ 
67].
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Watch  Factories  with  Soviet 
Collaboration

S38.  Shri S. M. Banerjee:
Shri Madhu Umaye:
Shri Ran Gopal Shalwale:
Shri Manibhal I. Patel:
Shri . S. Kush web:

Will the Minister of Industrial Deve
lopment  and  Company  Allairs be 
pleased to state:

(a) whether it is a fact that  new 
watch factories with Soviet collabora
tion are to be established in the coun
ter;

(b) if so, the terns of the collabo
ration; and

(c)  whether  these factories  will 
start production in the Fourth Flan 
period?

The Minister of Industrial Develop
ment and Company Affairs (Shri F. A. 
Ahmed): (a) es, Sir. Approval to set 
up two watch factories with  Soviet 
Collaboration has been granted to two 
private parties.

(b) The terms of collaboration are 
under examination.

(c) It is hoped that these factories 
will start production in the  Fourth 
Plan Period.

Closure of Textile Mills on alternative 
Saturdays

539. Shu S. M. Banerjee:
Shri Madhu Lbnaye:
Shrimati Jyotsna Chanda:

Will the Minister of Commerce be 
pleased to state:

(a) whether it is a fact that closing 
of textile mills on alternate Saturdays 
has been opposed  by all the Trade 
Unions;

(b) if so, whether Government pro
pose to reconsider the whole matter;

(c) whether concentration ot cotton 
in the hands of a few has been dis
couraged; and

(d) if so, the steps taken to unearth 
such cotton bales?

The Deputy Minister in the Minis
try of Commerce (Shri Shall QuresJii):
(a)  and (b). Government have  not 
received  any  representation  from 
Trade Unions against the extra clo
sure every alternate week  effective 
from 1th April, 1967.  In any ease, 
keeping in view the cotton  shortage 
and the liberalisation of the compul
sory closure. Government do not pro
pose to reconsider the matter just yet.

(c)  and (d). Limitations on stocks 
of cotton that can be held by  mills 
coupled with the credit restriction in 
respect of cotton and requaitiooinf;




